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iv) Internal courtyard. The excess 
coverage of any projection such 
as chajjas, shades, cupboards 
etc. shall not reduce the minimum 
required sizes and area of this 
internal courtyard beyond 30%. 

III. Penalty for extension of building lines 
affecting the size of the internal court-
yard: 

Rs. 500/- per sq. mt. of the reduced area 
of the minimum requirements of the court-
yard for light and ventilation infringement. 

IV. Compounding fee for deviations in 
the constructed building: 

If no landing is provided after 12 steps 
then the remaining steps in the building will 
be compounded on payment of a fee at Rs. 
1001- per step. 

[ Translation] 

Enquiry into Alleged Irregularities in 
Banaras Hindu University 

1606. SHRI RAMESHWAR PRASAD: 
Will the Minister of HUMAN RESOURCES 
DEVELOPMENT be pleased 10 state: 

(a) whether any Visitorial enquiry re-
garding alleged irregularities in Banaras 
Hindu University has been conducted; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI RAJMAN-
GAL PANDE): (a) to (c). No Sir. Govern-
ment had examined several representations 
demanding a Visitorial enquiry but did not 
find adequate grounds to accept the de-
mand. 

[English] 

Assistance to Non Governmental 
Organisations to Conduct Mobile Eye 

Camps 

1607 SHRI K.S. RAO: Will the Minister 
of HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) whether the Government are pro-
viding all assistance and encouragement to 
the Non Governmental Organisations en-
gaged in the work of Mobile Eye Camps; 

(b) if so, the names of such organisa-
tions in Andhra Pradesh; and 

(c) the criteria/guidelines for providing 
assistance for the conduct of Mobile Eye 
Camps? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE AND DEPUTY MINISTER IN 
THE MINISTRY OF INDUSTRY (SHRI 
DASAI CHOWDHARY): (a) Yes, Sir. Under 
National Programme for Control of Blind-
ness cash assistance to the States/UTs is 
given on a quarterly basis for meeting the 
expenditure incurred by voluntary organisa-
tions for organising mobile eye camps as per 
prescribed criteria. 

(b) A list of the names of such voluntary 
organisations engaged in eye camps in 
Andhra Pradesh is Statement given below 

(c) Underthe scheme assistance@60! 
-per cataract operation subject to a ceiling Of 




